'-37

(b) whether Government had any
~discussion on this matter with her em-

ployee’s organisation;
(¢) if so, the detalis thereof; and

(d) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI YOGENDRA MAKWANA):
{a) There is no intensive machiniza-
tion in the postal wing of the P&T
Department. A few machinical aids
have peen provided at some counters
in some Post Offices to speed up the
disposal of work and reduce the wait-
ing time of the customer at the coun-
ter. There are 56 M.O. machines at
present in 24 Post Offices.

(b) and (¢) Since the number of
such machines is very small no for-
mal discussions were held with the
employees’ representatives before the
introduction of the money order
machines. Information discussions
and meetngis with the staff of the con-
cerned offices have, however, taken
placae both before and after the instal-
lation of the machines.

(d) Doesg not arise.
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Opening of Sub-Post Office at Deskit
in Nubra Valley

8621. SHRI P. NAMGYAL: Will the
Minister of COMMUNICATIONS he
pleased to refer to the reply given to
Unstarred Question No. 4985 on 22
December, 1981 regarding opening of
new Sub-Post Offices at Deskit (Nubra)
and Spadum (Zanskar) in Laddakh and
state:

(a) how long will it take to take =
decision gbout the opening of Sub-Post
Office in Deskit in Nubry Valley;

(b) whether any decision has been
taken in  respect of replies given 1o

part (b) and (c) of the said question;

and

(c) if the replies to (a) and (b)
above be in negative the reasons therefor?

therefor?





